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[Shri Mostafa Bin Quasem] and each time
the AIFUCTA was given different periods by
which the 'Government would come out with
the revised scheme. This vacillating attitude on
the part of the Government of India in
honouring its own commitment has, I
apprehend, started creating unnecessary
misgivings in the minds of the teachers and as
a mark of protest against this inordinate delay
on the part of the Government of India to
announce necessary modifications in the
scheme of revision of pay and conditions of
service for the teachers, the members of the
National Executive of the All India Federation
of University and College Teachers'
organisations participated in a "court arrest"
programme in front of Shastri Bhavan, the
official headquarters of the JMinistry of
Human Resource Development only on the
2nd of this month. I would strongly urge upon
the Government of India to issue necessary
Government orders in this regard immediately
so that the college and university teachers all
over India niay enjoy the benefits of revised
pay scales which are long overdue to them.
Thank you.

Rise in prices of Tarn adversely affecting-
Handloom and Powerioom weavers
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For the benefit of the new Members,
I wan¢ to tell thaty Special Mentions
are allowed conly for three minutes.
I request the ,new Members not to
take their maiden opportunity in the
Special Mentions. Then they will have
to abide by the three-minute rule.

it FIEFT WA WA 2 WA
uar faer w1 wiwer @ THTE )

fInterruptionsy

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): Mr, Moham-
med Amin Ansari did not know this
rule I am allowing him. I am request-
ing the other new Memberg not to
take their maiden opportunity in the
Special Mentions. Then they will have
to abide by the 3-minute rule.
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